IN THE CENTRAL ADMINISTRATIVE TRIBUNAL,HYDERABAD BENCH
AT HYDERABAD.

. on-gr;sf@n-
M.A No.392/1997l d{0.A.5.R.No.817/97.

Date: April 30,1997.

Between:

B.Madhysudana Rao., . Applicant, {

and {

: 1. The Superintendent of Post
Offices, Amalapur m Division,
Amalapur:m, East Godav ri Dt.

2. The Post Master General,
Visakhgpatnam Region,
Visakhapatnam.

3. Sri Basava Pattabhiramiah Respondents.

Bounsel for the Applicant: 8ri s.Ramakrishna Rao.

Counsel for the Respondents: Sri V.Rajeswara Rao,

CORAM:r
HON'BLE SHRI JUSTICE K.M.AGARWAL, CHAIRMAN.

HON'BLE SHRI H.RAJENDRA PRASAD, MEMBER(A)

O R DER.

(as per Hon'ble sShri Justice K.M.Agarwal, CHAIRMAN)

- * 8

We allow the application for dispensing with
the filing of the Notification whigh is not challenged
though relied upon and direct the office to register

% the case as 0.A., during the course of the day.
The learned counsel for the applicant is also
heard on admission. It appe rs from the allegations
* made in the application that a representation has heen

’ThV/A made to the respondents which is still pending

with the 2nd respondent.




We are, therefore, of the view that this
0.A., can be dispo ed of at the admission stage
itself by directing the 2nd respondent to dispose of

representation of the applicant within a specified

time. Accordingly, this 0.A., is hereby dispoSed

of by directing the 2nd respondent to dispose of
the representation of the applicant dated 27--1.1997

within a period of three months from the date of
receipt of a copy of this Order.

The learned counsel, Mr. V.Rajeswara Rac for
the Respondents also undertakes to inform the
2nd Respondent to dispose of the representation of

the applicant expeditiously and as far 38 possible
within a period of three months from the date of
receipt of a copy of this Order.
With the above direction the O.A., is
disposed of. No costs.
~/—%O‘J.L T

$H . RAJEL A PRASAD) (K.M.AGARWAL)
Membesr Chajirman.

Dictated in open Court. |
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M.A.392/97
0.2AN0.583/97

To
1. The Superintendent of Post Offices,
- Amalapuram Division,
Amalapuram, East Godavari Dist. »

2. The Postmaster General,
Visakhapatnam Region, Visakhapatnam.

3, One copy to Mr.S.Ramakrishna Rao, Advocate, CAT.Hyd.
4, One copy to Mr.V.Rajeswar Rao, Addl.CGSC.CAT.Hyd.

5. One copy to D.R.(A) CAT.Hyd.

6, One mm copy spare.

pvm,
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